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THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
QREVANCES AND PENSIONS (SHRiMATI 
MARGARET ALVA): (a) Tha Govemm«nt 
hasinitialadastudytoAxplorethAapplicabil- 
ky of Vadic math«m«tics In computers.

(b) to (d) According to the information 
available, the National Council of Educa
tional Research and Trauiing (NCERT) has 
planned to include relevant literature of Vedic 
Mathematics as an enrichment material in 
their teachers manual of high schools and 
Higher Secondary Schools which are being 
developed in the NCERT.

lEngSsti

ChUd Labour

145. SHRI BASUOEV ACHARIA: WIU 
the PRIME MINISTER be pleased to state;

(a) whether the Government propose to 
make some provisions for ensuring eoo- 
nomicoompensationtothefamayofthechild 
labour famay;

prohibit or regulate employment of child 
labour. However since the problems of child 
labour are mainly due to sodo-economic 
compulsions, the National Child Labour 
Poli^ was announced in 1987 for stricter 
enforcement of various lsA)our laws related 
to child labour and for focussing of general 
development programmes for benefitting 
child labour wherever possible which in* 
eludes income ĵenerating programmes for 
the families of child labour the anti-poveity 
schemes of the Government It also envis* 
ages starting of special projects for suitably 
rehabilitating children withdrawn from em
ployment in areas of high concentration of 
child labour by'way of setting up of special 
schools for child workers where an inte
grated package of inputs comprising educa- 
tkm, health, nutrition, vocat»nal training and 
stipend to the chiMren taken out from the 
prohibited employments are provkted.

issue of Ration Cards In Tran* > 
Yantuna Areas

146. SHRI GOVIND CHANDRA 
MUNDA: Will the PRIME MINISTER be 
pleased to state;

4b) Kao, the details thereof; and

(e) I  not, the reasons therefor?

THE DEPUTY MMISTER IN THE 
MINISTRY OF LABOUR(SHRI PAEAN 
StIGH GHATOWER): (a) No. Sir.

a) whether applications tor issue ol ra- 
tk>n cards in the trans-Yamuna area of DeM 
remain pending for months for Its enquhy 
and even after enquiry these are not issued 
in time;

(b) if so. the reasons therefor; and

(b) Does not arise.

(e) Tbe chU Labour (Piohloitton and 
Reflultfon) Ad, 1966 proMbiis and regu- 
ItfwMiploymenlofchldreninoert^oocu- 
fwHDnaandpiooesseslndudedintheSched- 
ulM IB the Act Thera are other liteur laMw 
■nthaNdoiiaaAct, 1M6,theMotor Trans
port WmIims Ad, 1961, ele.. which either

(c) the steps being taken to expedite in 
this matter?

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLES AND PUB
LIC DISTRieUTION (SHRI KAMALUDOM 
AHMED): (a) to(c) 365 appleadofw an  
pendbig tor issue ol food eaidc at per dM Ai 
given below:


